
CBAITRA 13. I '" (SArA) "rtt,." A..,.", 

(a) wbether eenlUI Oftke of the Govern-
ment or India bal conducted aoy survey to 
obtain information reaardio8 the Dumber of 
deootlfted (Vimukta Caste) Gypsies and Hair· 
Gypsy communities; and 

(b) if not, wbether any steps will be 
taken to conduct such a Iurvey by tbe Centre 
so that adequate ground can be prepared for 
formulating schemes for the social aDd eco-
nomic development of these communities? 

THE M1NlS1ER OF HOME AFFAIRS 
(S. DUTA SINGH) : (a) No. Sir. 

(b) Tbtre ;s no such proposal 

[ English] 

A,sI8tan(e to MPEDA members 

S 541. SHRI R. S. MANE: Will the 
Minister of COMMERCE be pleased to 
slite ; 

(8) the amounts 'pent tty the Marine 
Product! Export Oe\'clopment Authorif\' 
(MPEDA) on fairs in the last three years. 
yearwise; 

(b) whether it is a fact that a major 
portion of 5ubsidie-s is .ranted to the compa .. 
niefl in which rhe members of MPEDA are 
~h8re·bolc!ers or have a dirtct economic 
intere.t: 

(c) the amounts granted as loans, subsi .. 
dies or any form or financial assistance 10 
marine product companies in which their 
(MPEDA) members have a direct or indirect 
interest; and 

(d) wbether Government will scrutinise 
such allotments by MPEDA and eliminate 
selr-scrvin .. IChernes 1 

THB MINISTEIl OF STATI! IN THE 
MtNISTRY OF COMMERCE (SHRI P. R. 
DAS MUNSI) : (0) The amounts spent by 
tbc MPEDA on fairs in the iast tbree ''',rs 

were: 

1983-84 
1984·85 
1985·86 

RI. Idlehl 

6.08 
7.02 

12.87 

(b) No, Sir. The sbare or lubsidies .ao-
ted by tbe MPEDA to tbe Companies in 
which the memben of MPEDA arc share-
bolders or bave 8 direct economic interest iD 
neaJi,ible Le. Jess than S per cent yearl,. 

(c) MPEOA lives only subsidy u.istaDce 
and does not provide Joans. Tbe amounts of 
subsidy given by M PE 0 A to such companies 
during J984-8"\ 1985*86 and 1986 .. 81 
were R9. 1.35 la~hs, Rs. 2 58 lakbs aod 
Rs. 4 71 lakhs resp~tively. 

(d) Does not arise. 

R •• material (or leather IDClastr1 

5542. SARI PARASRAM BHARDWAJ: 
Win the Ministtr of COMMERCE be plased 
to state: 

(a) whether the Central Leather Research 
Institute. Madras. ordered a national survey 
to assess tbe raw material availability for the 
leather industry; 

(b) if 10, the findiols of tb. survey; and 

(c) tbe fcJ10w up action taken so far? 

THE MINISTER OF STATE IN THB 
MINISTRY OP COMMERCE (SHRI P. R. 
DAS M UNSl): (a) to (c). Report of All 
India Survey on Hides and Skins conducted 
by the Central Leather Research In,litute 
(ClRJ) has not yet been received. 

A wardiDg of new cODtI'oetl to MIl 
Indian molasses Co. By STC 

SS43. SARI AJITSINH DABHI 
Will the Minister of COMMERCE be pleased 
to state : 

<a> whetber durin, the pendency of 
enquiry rrlntdinl aUeltd malp~actices in the 
export of moh'4Jses by Mrs Indian MolUsos 



I' ~ . 
APRlL 3. 1 ,a 7 67 

Company and it, sister concerns, the State 
Tradinl Corporation bu awarded new 
contracts/extended tbe old contracts to the 
aroresaid company and ber sister conteros; 

(b) if 80, tbe details of lucb contracts, 
commodity-wise; aDd 

(c) tbe value or such contracts? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE tSHRI P. R. 
DAS MUNSI): (a) to (c l • An enquiry is 
beiDa conducted resardiD8 8l1e~ed malpractices 
in export of molasses. M Is Indian Molasses 
Co (lMC) and its sister concern were handl· 
ina agents of STC for these exports. There 
is DO expo" of molasses since July, J 98 S. 

For imported edible oils, fatty acids, and 
methanol, storale capacity has been hired 
(rom tbis group. STC hires these capacities 
00 a long-term basis after asse~sin8 its 
requirements and availability. To meet its 
requirements (or short term. it also bires 
suitable capacities for a few months. Storage 
capacity both sbort aod long term on bire 
from this Group 8S on 31.3 87 was 7~ ,04 7 
MTs. Out of this, contracts ror 8 capacity 
or 33,603 MTs which were on long.ferm 
bire, have expired during the year but the 
capacity continues to be used by STC. Since 
8 number of 1001 term contrac!s have expired 
including tbose of this Group. as an interim 
measure STC is using tbese carae itiet tiJl new 
contracts on tong term hinng of capacities 
are finalised by it on all Ind ia basi~. 

Tbe contracts for edib!e oils are at Rs. 
7.S0-13 00 per MT per month of rental plus 
baodlinl charaes. and for f dtty acids at Rs. 
2~/- ocr MT per month of rental plug handl-
ina charles. For methanol, tbe charges 
includiog rental are Rs. 50/ .. per MT per 
month. 

Toar ... lpots In Gujara. 

5544. SHRf MOHANBHAI PATEL: 
SHRI AMARSINH 

RATHAWA: 

Will tbe Minister of TOlJRISM be pltas-
~d to state: 
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(a) the scheme! or Jodla TourISm Deve-
lopmeot Corporation ror tbe development Qf 
to~rist spots in the country and particularly 
in OUjarat durlo. the year 1986·87; 

(b) the names of tbe tourist spot. in 
Guj,rat wbicb bave been developed durin. 
tbis period: 

(c) the Dumlxr of forctan tourists who 
visited Oujarat durin. the year 1986-87; aDd 

(d) the names of tbe tourist spots in 
Oujarat which attract rorellD tourist aDd the 
steps beiol taken to develop tbem ? 

THF MINISTER OF TOURISM 
(MUFTI MOHO. SYFD): (a) fTOC' during 
the Seventh Five Year Plan does not eonvi58ge 
any new schemes. However, the foflowiol 
important ·on •• oing' project. are pr~ntly 
under imrfementation by the ITne : 

- Hotel at Gulmar. 

-Expansion of Hotet KaHo,8 A'lhok. 
Bhubaneshwar 

-Expansion and convenion of the exist .. 
inlt Tra\'ellers' Lodge at Bodbaaya in-
10 a hotel 

-Expansion of Laxmi Vii.! Pa'aee 
Hotel Udaipur 

-Six jOfnt venture projects located at 
Ouwahati, Purf, Bhopal. Ranchi, 
Pondicherry and ltan8tar. 

(bl During 1986-87, the Ministry of 
Tourism sanctioned highway facilities at 
Ank'e~hwar for R'l 3S 84 takhs with a 
re'ea~e of Rs. 10 00 lakbs Ind mini buses (or 
Sasanlir for Rs 13.00 laths whh I release 
or Rs. 11. 70 lakh~. 

(C) As per information avaiJable from the 
State Government, the Dumber of rotei,n 
touri~ts who Visited Oujarat durio. 1986 i. 
13,032. 

(d) The CentraJ Govemment in consulta-
tion with tbe Government of Gujarat bas 
identified the following places for development 
of touri~t infrastructure with tbe joint re.our-
ces of Centre. State and private sector lubjtct 




